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PROFORMA FOR DECLARATION GF ASSETS
(AS ONIYi -01-2013)
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_ Name of District, Sub- Name and Details of Property If not in own name, state in whose | How acquired? Whether by purchase lease
_ Division, Taluka and Housing and other Building fatid name held and his/her relationship to | mortgage, inheritance, gift or otherwise with date
| Village in which property is the Govt. Servant of acquisition and name with details from whom
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Movable Property (Valued Above — 25,000/- Rs.
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[n case where it is not possible to assess the value accurately, the approximate value in relation to present condition may be indicated.
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Note-  The expected declaration of assests is subject to Provision of C.G. Civil Services (conduct) rules,
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